IN THE HIGH COURT OF DELHI AT NEW DELHI

+ O.M.P. (COMM) 474/2022 & CAV 382/2022, 1.A. 19467/2022, 1. A.

19468/2022, 1.A. 19469/2022, 1.A. 3679/2023

MUNICIPAL CORPORATION OF DELHI ... Petitioner
Through:

VErsus

MR. SUMIT SINGLA
..... Respondent
Through:  Mr. Jayant Mehta, Sr. Adv. with Ms.
Aastha Mehta, Ms. Ayushi Kumar,
Ms. Prerna Mohapatra, Ms. Prina

Sharma, Advs.
CORAM:
HON'BLE MR. JUSTICE JASMEET SINGH
ORDER
% 28.10.2024

List on 18.01.2025

JASMEET SINGH, J
OCTOBER 24, 2024

Click hereto check corrigendum, if any

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 05/07/2025 at 12:23:31



